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SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 1976/2022

M.K. DHIR & ORS. Appellant(s)
VERSUS

PUNJAB NATIONAL BANK & ANR. Respondent(s)

( IA No.38185/2022-EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT ) ;

Date : 28-03-2022 This appeal was called on for hearing today.

CORAM :
HON'BLE MR. JUSTICE S. ABDUL NAZEER
HON'BLE MR. JUSTICE VIKRAM NATH

For Appellant(s) Mr. Mriganga Dutta, Adv.
Ms. Shruti Jose, Adv.
Mr. P. S. Sudheer, AOR
For Respondent(s)
UPON hearing the counsel the Court made the following

ORDER
Issue notice.

Until further orders, there shall be stay of the
operation of the impugned Order passed by the National Company

Law Appellate Tribunal, Principal Bench, New Delhi.
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